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[®T. . CE-RO/NH(0)/NH-730C/2024-25/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th March, 2026

S.0. 1556(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1453(E) Dated:26.03.2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Road Maintenance, management and operation of NH-730C in the
stretch of land from km 3.500 on Kali River km 39.840 on Ganga River, km 53.250 on Ram Ganga River & 03 Minor
Bridges at km 31.425 km 31.710, km 44.665 and 01 ROB at km 36.645 in the district of FARRUKHABAD in the state
of UTTAR PRADESH

And whereas the substance of the said notification has been published in Hindustan Times and
Hindustan both dated 13 April 2025 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-730C in
the stretch of land from Km.km 3.500 on Kali River km 39.840 on Ganga River, km 53.250 on Ram Ganga
River & 03 Minor Bridges at km 31.425, km 31.710, km 44.665 and 01 ROB at km 36.645 in the district of
FARRUKHABAD in the state of UTTAR PRADESH

State: UTTAR PRADESH District: FARRUKHABAD
SI. No. Survey/Plot Type of || Nature of Land Area Name of Land
Number Land (in Hectares)|| Owner/Interested Person
1 2 3 4 5 6

Taluk: Amritpur

Village: Dabri

1 355 Government (|Baandh 0.0891||Government of Uttar Pradesh
355

2 356 Government (|Baandh 0.0774||Government of Uttar Pradesh
356

3 357 Common Agriculture/River 0.9539||Kamta,Ramnath S/o Mihila,
Smt. Savitri Devi W/o Brijlal,
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Krishnamurari S/o Rasa, Mrs.
Ram kumari W/o Rasal, Jairam
S/o Kalika, Ramsingh S/o
Dalip, Nanhi W/o Maiku,
Ramkumar S/o Maiku,
Sureshpal Singh S/0 Rampal
Singh, Ram Bihari S/o Rasal,
Ms. Lajjawati S/o Brijlal, Mrs.
Savitri Devi W/o Brijlal, Mrs.
Sukh devi W/o Chattar,
Kalavati W/o Paramu, Miss
Premvati Minor Age 17 years
Mrs. Savitri Devi W/o Brijlal,
Jagannath,Gayaprasad S/o
Maiku, Vrindavan S/o Maiku,
Smt. Ramkumari W/o Maiku,
Maganlal S/o Jwalaprasad,
Shashikant, Vrajkant, Brajkant
S/o Jagdish, Rajeshku Mar S/o
Premchandra, Surendrasingh,
Shivkumar, Lalvihari/ S/o Late
Lallu, Sualal, Babalu,
Shailendra Kumar, Sonelal,
Sushil Kumar S/o Ramsingh,
Madanpal S/o Kaddi, Totaram
S/o Dulare, Gangaram S/o
Sardar, Ahivaran S/o Jurra,
Ramgupal S/o Maharam,
Natthu, Rameshchandra S/o
Dvigpal Singh, Divya Devi W/o
Prem Narayan, Deshraj S/o
Ratiram, Smt. Indira W/o
Ratiram, Mahaveer, Ashok
Kumar S/o Shripal, Smt.
Sushila devi W/o Maganlal,
Neksu S/o Rambharose,
Muneshwar S/o Rambharose,
Nanhelal S/o Shripal, Ramsagar
S/o Shripal, Totaram alias Kallu
S/o Dulara, Pappu S/o Ratiram,
Madhukumari W/o Rajesh
Singh, Ankit Singh Rataur S/o
Rajesh Singh, Smt. Kusum W/o
Svatantrapal Singh, Rishipal
Singh S/o Svatantrapal Singh,
Santosh Kumar Singh S/o Lalla
Singh, Mrs. Ramveti S/o Ram
Singh, Ashok Kumar S/o Lalla
Singh, Rajesh Kumar S/o
Premchandra, Rampal S/o
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Prahlad, Mrs. Rampyari S/o
Achhambelal, Premvati alias
Prema S/o Maganlal, Ranveer
S/o Mani Ram, Calecter Singh,
Ramnaresh, Asharam S/o
Bachan Singh, Harishchandra, ,
Jaduveer S/o Rampal, Mrs.
Kalawati S/o Late Suryapal
Singh, Ramdev Singh, Gajendra
Singh S/o Shri Krishna, Vittan
Devi W/o Shri Krishna, Arjun
Singh, Aravind Singh, Bhure
Singh S/o Shivpal Singh, Sarla
Singh W/o Shivpal Singh,
Jagrup Singh S/o Budhvisinhu,
Suraj Pal Singh S/o Sikandar
Singh, Walster, Ram Rahees,
Ram Naresh, Asharam S/o
Bachan, Jadunath Singh,
Shivnath Singh S/o Raj
Bahadur Singh, Shanti Devi
W/o Late Nirbhay Singh,
Kulendra Pal Singh, Kushlendra
Pal Singh S/o Late Nirbhay
Singh, Haripal Singh S/o
Sahjate, Nirmla Devi W/o Late
Avadesh, manoj Singh, Ranjit
S/o Avadesh Singh, Mahraj
Singh, Ramesh Singh S/o
Haridvar Singh, Ashish S/o
Jageshver, Rani Devi W/o
Arjun Singh, Rampal S/o
Prahlad, Radhika W/o Ketuki,
Gulzar Singh S/o Jai Singh,
Santosh Singh S/o Rajpal
Singh, Mrs. Munni Devi W/o
Rajpal Singh, Kaliyan
Singh,Mahesh Singh,Devendra
Singh, Ravendra Singh S/o
Chhiddu Singh, Anita W/o
Lalmani,Vivek S/o
Veerpal,Anju devi D/o Veerpal,
Krishna Kumar S/o Virpal
Saksena, Jairam S/o Kalika,
Rakesh kumar S/o
Avadhviharilal, Smt. Savitri
Devi W/o Vrajlal, Sukhdevi
W/o Surajwali, Government of
Uttar Pradesh

357
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358

Private

Agriculture

0.0111

Mrs.Shanti Devi W/o late
Nirbhaya Singh, Kunnedar Pal
Singh, Kushlendr Pal Singh S/o
late Nirbhaya Singh,Hari Pal
Singh, Pratipal Singh S/o
Sahazade, Mrs. Nirmala Devi
W/o late Awadhesh Singh,
Manoj Singh , Ranjeet S/o
Awadhesh Singh, Maharaj
Singh, S/o Harihar Singh, Rani
Devi W/o Arjun Singh, Maharaj
Singh, Gulzar Singh S/o Jai
Singh, Santosh Singh S/o
Rajpal Singh, Mrs. Munni Devi
W/o Rajpal Singh, Kaliyan
Singh, Mahesh Singh,Devendra
Singh,Ravendra Singh S/o
Chiddu singh, Anita Devi W/o
Lalmani,

358

370

Private

Agriculture

0.1075

Prema alias Premvati S/o
Madanlal
370

372

Private

Agriculture

0.0983

Kamlesh Singh alias Ramrahis
S/o Gangavaksha Singh,
Chandresh Kumar S/o Shiv
Kumar, Yudhishtir, Jayveer S/o
Late Jaychandra, Vimala W/o
Late Santaram, Mukhram S/o
Ramdayal, Diwarilal, Suresh
S/o Late Ganga Ram, Jitendra,
Rajesh,Vinod S/o Late Shiv
Shankar, Smt.Vitoli Devi W/o
Late Shivshankar, Neelam W/o
Hargovind, Surendrasingh,
Shivkumar, Lalbihari,
Ramkishan S/o Lallu,
Urmiladevi W/o Shri Krishna,
Krishnapal S/o Dragpal, Gaya
Prasad S/o Maikulal, Mayadevi
W/o Gayaprasad, Dragpal,
Rajendra S/o Shyamlal,
Ramnaresh, Vinod Kumar,
Sushil Kumar S/o Ratiram,
Rajesh Kumar S/o Maikulal,
Rita W/o Rajesh, Ramnath S/o
Deendayal, Vittana Devi W/o
Ramnath, Ramnivas S/o
Hariram, Shivrani W/o
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Ramnivas, Geetadevi W/o
Veerpal, Veerpal S/o
Ramadhin, Veermati W/o Late
Munnu Singh, Savitri Devi W/o
Brijlal, Lalbahadur S/o
Ramadhin, Ashok Kumar S/o
Late Shripal Singh, Guddi W/o
Rampal, Ramkishan S/o lallu,
Vaijnath, Satyaveer,
Prabhudayal S/o Ramvaksh ,
Mrs. Sushila W/o Ramvaksh,
Govardhan S/o Kalika,
Jageshver, Ritesh, Brajeshver
S/o Goverdhan, Devendra
Singh, Rajveer S/o
Ramavatar,Ramavatar S/o
Raghuvar,Shivanshu name 09
years old mother Rama Devi
'W/O Late Devendra Singh,
Abhay name 04 years old
mother Rama Devi W/o Late
Devendra Singh,Pranshu name
13 years old mother Rama Devi
W/o Late Devendra Singh, Mrs.
Rama Devi W/o Late Devendra
Singh.

372

390

Private

Agriculture

0.0106

Dataram, Sureshpal
Singh,Dhaniram, Sangram
Singh, Mahesh Singh S/o
Rampal Singh, Mrs.
Chamelidevi W/o Rampal
Singh.

390

392

Government

Prakhand Marg

0.0075

Government of Uttar Pradesh
392

393

Private

Agriculture

0.0283

Satish S/o Ramautar
393

10

394

Private

Agriculture

0.012

Jagatram S/o Jwalaprasad,
Shashikant S/o Jagdish,
Maganlal S/o Jwalaprasad,
Vrajkant S/o Jagdish

394

Village:

Chachoopur Jatpura

11

137/6

Private

Agriculture

0.0334

Mehandi Hasan Son of fakire,

Chandrabhan Singh Son of
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Thakuree
137/6

Village:

Mahmadpur Gadiya

12

147

Government

Nali

0.1078

Government of Uttar Pradesh
147

13

222

Private

Agriculture

0.0561

Raghavendra
Singh,Madhavendra Singh S/o
Omprakash, Jaiprakash,
Subhash Singh S/o Raghuraj
Singh, Uadaypratap Singh S/o
Jayprakash, Shivpratapsih S/o
Brijraj Singh, Harshvardhan
Singh Nava Age 8 years
gaurdian Sunita Devi Mother,
Mrs. Sunita Devi W/o
Rajvardhan Singh, Satyavati
W/o Omprakash.

222

14

233

Common

Road/Agriculture

0.0282

Bishram S/o Chhutta, Brijlal,
Surjit Ramdas, Pardeep Kumar
S/o0 Ramdas, Phulla S/o
Parshadi, Ram Singh,Bhannu
S/o Kallu, Jhabbu S/o Gubre,
Jayshree alias Jaishree D/o
Rambharose, Jaishree W/o
Sarvesh Kumar, Jaishree D/o
Rambharose W/o Dwarika.
Uttar Pradesh Government.
233

15

234

Common

Road/Agriculture

0.0094

Chandrapal Singh, Vimlesh
Singh, Vijaypal Singh,Ompal
Singh S/o Raghunandan Singh,
Jadunandan Singh S/o
Harivaksha Singh, Vrijnandan
singh S/o Vishwanath singh,
Chhotalal, Badelala S/o
Ramnarayan singh, Shivmangal
singh,Nanku Singh S/o
Bachchu singh, Uttar Pradesh
Government

234

16

235

Private

Agriculture

0.0008

Mrs. Jayshree D/o Rambharose,
Dwarika W/o Rambharose
235

17

238

Common

Road/Agriculture

0.0031

Raghavendra Singh,
Madhavendra Singh, So
Omprakash, Jaiprakash,
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Subhash Singh S/o Raghuraj
Singh,Uadaypratap Singh S/o
Jayprakash Rajendra Singh,
Jaiprakash, Subhash Singh S/o
Raghuraj Singh, Shivpratapsih
S/o Brijraj Singh, Harshvardhan
Singh Name Age 8 years Son
Sunita Devi Mother, Mrs.
Sunita Devi W/o Rajvardhan
Singh, Satyavati W/o
Omprakash

238

18

335

Government

Talab

0.0074

Government of Uttar Pradesh
335

19

336

Private

Agriculture

0.0032

Jauhari S/o Badri Singh,
Tulsiram, Dhaniram, Badri
Singh, Parveen, Ajayveer S/o
lateral Patiram, Ramadevi W/o
lateral Patiram, Leelawati W/o
Lajjaram, Sangeeta W/o
Parmod Kumar. Smt. Chamela
Devi W/o Badri Singh, Satish,
Lajjaram S/o Badri Singh

336

20

337

Private

Agriculture

0.0045

Bishram S/o Chhutta, Brijlal,
Surjit/Ramdas,Pardeep/Ramdas,
Phulla S/o Parshadi, Ram
Singh,Bhannu S/o Kallu,
Jhabbu S/o Gubre, Jayshree
alias Jaishree D/o Rambharose,
Jaishree W/o Sarvesh Kumar,
Jaishree D/o Rambharose W/o
Dwarika

337

21

338

Private

Agriculture

0.0051

Bishram S/o Chhutta, Brijlal,
Ramdas, Phulla S/o Parshadi,
Ram Singh,Bhannu S/o Kallu,
Jhabbu S/o Gubre, Jayshree
alias Jaishree D/o Rambharose,
Jaishree W/o Dwarika D/o
Rambharose,Surjit S/o Ramdas,
Pradeep Kumar S/o Ramdas
338

22

339

Private

Agriculture

0.0137

Munnalal S/o Jagannath,
Ravikant, Bikasbabu S/o
Shyamlal, Hetram S/o Sardar,
Rambharose S/o Mathura,
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Ramveti W/o Pancham.
339

23

340

Private

Agriculture

0.0116

Mrs. Sarwesha devi W/o
Lalaram Yadav, Naman
Kumar,Munesh Kumar, Vijay
Kumar S/o Preamchand,
Munnalal S/o Jagannath
Ravikant, Bikasbabu S/o
Shyamlal, Hetram S/o Sardar,
Rambharose S/o Mathura,
Ramveti W/o Pancham,
Ramadevi W/o Jagat Singh.
340

24

345

Government

Road khanti

0.0169

Government of Uttar Pradesh
345

Taluk: Farrukhabad

Village:

Sota Bahadurpur

25

50

Government

Aabadi

0.7693

Government of Uttaar Pradesh
50

26

50/119

Government

Barren

0.0325

Government of Uttaar Pradesh
50/119

27

51

Private

Aabadi

0.1029

Jitendra Singh S/o Suresh
Chandra,Pankaj Kumar S/o
Suresh Chandra , Mrs. Kushma
Kumari D/o Suresh Chandra
51

Village:

Katri Sota Bahadu

rpur

28

12

Government

Sand

0.0683

Government of Uttaar Pradesh
12

29

13

Government

Sand

0.0488

Government of Uttaar Pradesh
13

30

15

Government

Banjar/Ganga
River/Sand

0.7957

Government of Uttaar Pradesh
15

31

16

Government

Banjar/Ganga
River/Sand

0.3487

Government of Uttaar Pradesh
16

32

17

Government

Ganga
River/Sand

0.644

Government of Uttaar Pradesh
17

33

18

Government

Sand

0.21

Government of Uttaar Pradesh
18

34

19

Government

Sand

0.1194

Government of Uttaar Pradesh
19

35

20

Government

Sand /Sota

0.0489

Government of Uttaar Pradesh
20
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36

Private

Agriculture

0.0067

Mabharaj Singh,Subhash
Chandra,Janvesh Kumar, Triloki
Nath,Rupesh Kumar,Jitesh
Kumar S/o Baburam

8

37

Private

Agriculture

0.026

Maharaj Singh,Janvesh
Kumar,Subhash

Chandra, Triloki Nath,Rupesh
Kumar,Jitesh Kumar S/o
Baburam

9

Village:

Dhilawal

38

914

Private

Agriculture

0.0005

Saubhagyawati D/o Ramdayal
'W/o Mukesh Rajput, Pradeep
Rajput S/o Hariram Rajput,
Shanti Devi W/o Brijmohan
Singh, Uttam Saxena S/o Ram
Niwas, Mrs. Meenakshi Sharma
'W/o Suhant Sharma, Pravesh
Agnihotri S/o Gyanprakash
Agnihotri , Mrs. Sudha Pathak
D/o Gyanprakash Agnihotri,
Radheshyam S/o Girvar
Prasad,Avnish D/o Omprakash,
Govardhan Lal S/o Chhotelal,
Mrs. Manju Devi W/o Sarvesh
Babu, Vikrant Singh S/o
Rajendra Singh, Mrs.
Madhuwala Singh W/o Vikrant
Singh, Mrs. Seema Devi W/o
Anupam, Mrs. Seema Pal S/o
Vivek Kumar, Sunil
Kumar,Anil Kumar S/o
Ramdas, Ram Mohan Singh 17
years S/o Surendra Singh son of
mother Somwati, Surendra
Singh S/o Nawab Singh, Bagish
Nandan Gupta S/o Baburam,
Mrs. Shashi W/o Rahul Shakya,
Sumit Kumar S/o Mahesh
Chandra, Lokendra Pratap
Singh Verma S/o Dinesh
Kumar Verma Patron, Bitto
Devi W/o Rampal, Anuradha
Mother Of Mahima Singh,
Surendra Kumar Rathore S/o
Sitaram Rathore, Shivkumar
S/o Meghnath Singh, Mrs.
Mamta Devi W/o Sowaran
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Singh, Ritesh Kumar W/o

Chetram Shakya, Jogendra
Singh,Ravendra Singh S/o
Harsaran Singh

914

39

915

Government

Nala Baghar

0.0075

Government of Uttaar Pradesh
915

40

916

Private

Agriculture

0.0568

Vikrant Singh S/o Rajendra
Singh, Nitin Singh Jaimini
Rajupat S/o
Radheshyam,Madhuwala Singh
S/o Vikrant Singh

916

41

919

Government

Nala Baghar

0.0056

Government of Uttaar Pradesh
919

42

941

Private

Abadi
/Agriculture

0.1004

Mahendra Singh S/o Diwari,
Harikrishna S/o Ramlal, Babu
Singh S/o Shivdayal Singh,
Nagendra Singh S/o Babu
Singh, Jai Singh S/o Shivdayal
Singh, Anita Devi W/o Anar
Singh, Mahipal Shastri ,
Jitendra Singh S/o Babu Singh,
Dharmendra Pratap Singh
Advocate S/o ranguni Singh
Rathaur, Shivendra Vikram
Singh, S/o Jitendra Vikram
Singh, Munni Devi W/o Ram
Bahadur, Sontara S/o Manveer,
Rampothi S/o Ramnarayan,
Rajendra Singh S/o Lankush,
Ramlali W/o Lankush, Major
S.D. Singh Medical College,
Dr. Jitendra Singh S/o Babu
Singh, Trustee Major Shivdayal
Singh Medical Major Shivdayal
Singh, Dr. Anar Singh S/o Babu
Singh,Shivdayal Singh Major
S.D. Singh Ayurvedic Medical
College, Dr. Nagendra Singh
S/o Shri Babu Singh, Shivendra
Vikram Singh S/o Jitendra
Vikram Singh, Dharmendra
Pratap Singh Advocate S/o
ranguni Singh Rathaur, Sarvesh
Singh Rathaur S/o Jagannath
Singh Rathaur, Dinesh Pal
Singh Chauhan S/o Mr. Varjor
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Singh, Dr. Shailendra Singh S/o
Jay Singh, Ramautar,
Nandkishor, Ramlakhan,
Panchamlal S/o Diwari,
Ashokumar,Vinodkumar S/o
Ramchandra,Manish
Kumar,Vipinkumar, Arun
Kumar,Sandeep Kumar S/o
Ramnarayan

941

43 945

Government

Nala Baghar

0.0092

Government of Uttaar Pradesh
945

44 946

Private

Agriculture

0.0723

Ram Lakhan S/o Diwari,
Satyavan S/o Heeralal,
Ramsharan Agarwal S/o
Radheshyam Agarwal, Munni
Devi W/o Ram Bahadur, Vitana
Devi D/o Kundan, Anshu Goyal
S/o Ram Sharan Agarwal,
Shaili Agarwal W/o Anshu
Goyal,Anshu Goyal S/o
Ramsharan, Mrs. Mrs. Geeta
Agarwal W/o Ramsharan
Agarwal, Ajit Singh S/o
Brajmohan Singh, Shanti Devi
'W/o Brajmohan Singh, Mrs.
Priyanka W/o Ajit Singh,
Rishabh Singh Minor age 10
years S/o Ajit Singh, Ram
Sharan S/o Radheshyam

946

Village: Barna Buzurg

45 1

Private

Aabadi
/Agriculture

0.0071

Major S.D. Singh Ayurvedic /
Medical College and Hospital
By Dr. Jitendra Singh S/o Shri
Babu Singh / Manager Major
S.D. Singh / Ayurvedic Medical
College and Hospital

1

46 3

Private

Aabadi
/Agriculture

0.0019

Major S.D. Singh (Major Shiv /
Dayal Singh) Law College By
Jai Singh / Shiv Dayal Singh /
Pushpendra Singh / Jai Singh /
Anar Singh / Shri Babu Singh /
Jitendra Singh / Mr. Babu Singh
Nagendra Singh / Mr. Babu
Singh Shailendra Singh / Jai
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Singh

Village:

Bhaupur

47

311

Private

Agriculture

0.0007

Shri Babu Singh Jaisingh
Ayurvedic Medical and
Hospital By Manager / Dr.
Shailendra Singh Jaisingh
Educational Institute Civil Line
Fatehgarh, Mrs. Krishnadevi
W/o Babu Singh, Mrs.
Shakuntala Devi W/o Jaisingh,
Mrs. Rani Beti W/o Rajkumar
Singh, Mrs. Shivani D/o
Satyapal Singh W/o Amitendra
Singh, Manish Agrawal S/o
Nareshchandra Agrawal, Mrs.
Smriti Dvivedi W/o Navnit
Kumar Dvivedi, Mrs. Bitoli
Devi W/o Mr. Aryabhushan
Yadav, Mrs. Vandana W/o
Harshendra Singh, Mrs. Reenu
Pal W/o Shreepal Singh,
Vyasmuni Pandey S/o
Anantram Pandey, Krishna
Kumar Singh S/o Sitaram
Singh, Roop Lal S/o Jaukhi Lal,
Suman W/o Praveen Kumar,
Anar Singh S/o Babu Singh,
Nitu Singh W/o Arpan Singh,
Pardeep Singh S/o Ramprakash
311

48

312

Government

Nali

0.002

Government of Uttaar Pradesh
312

49

322

Private

Agriculture

0.0362

Ramrakshpal S/o Mishri
322

50

323

Private

Agriculture

0.0788

Kanti devi W/o Vijaypal Singh,
Miss Shivani D/o
Manikchandra, Miss Simran
Singh D/o Manikchandra,
Gautam Minor 17 years old
Mother Geetadevi S/o
Manikchandra, Devki Devi W/o
Aasharam, Dharmendra Singh
S/o Rupram Prabhat,
Bahoranlal S/o Malikhansingh,
Rajbahadur singh S/o0 Rupram
Prabhat, Mrs. Geeta devi W/o

Manikchandra, Sowaran Singh
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S/o Rupram Prabhat
323

51 324

Government

Mukhay
Chakmarg

0.002

Government of Uttaar Pradesh
324

52 325

Private

Agriculture

0.0234

Mrs. Hansmukhi Devi W/o
Virendra Singh, Mrs. Grisha
Rathaur W/o Ran Singh
Rathaur, Mrs. Nilmarani W/o
Kishor Kumar Watham,
Ranjana devi W/o Sowaran
Singh,Mrs. Kanti Yadav W/o
Balveer Singh, Mrs.
Suryaprabha W/o Suresh
Chandra, Mrs. Gopika Rani
‘W/o Suraj Prasad, Rajkishor
Singh S/o Jagdeesh Prasad,
Ombabu Singh S/o Chhote
Singh, Shakuntala Devi W/o
Ram Singh Watham

325

53 326

Private

Agriculture

0.0195

Mrs. Hansmukhi Devi W/o
Virendra Singh, Dilip Kumar
S/o Parashuram, Mrs. Kanti
Yadav W/o Balveer Singh, Mrs.
Suryaprabha W/o Suresh
Chandra, Virendra Singh S/o
Ramratan Singh, Yogendra
Singh S/o Ramratan Singh,
Jitendra Singh S/o0 Ramratan
Singh, Mrs. Sapana W/o Kamal
Kumar, Charan Singh S/o
Dafedar, Aman Tiwari S/o
Sarvesh Chandra, Arvind
Kumar Pal S/o0 Ramsharan Pal,
Shakuntala devi W/o Ram
Singh Watham, Premlata Pal
'W/o Rishirampal, Rita Shakya
'W/o Ratiram, MSt Sapna W/o
Kamal Kumar, Gopika Rani
'W/o Suraj Prakash Pathak,
Ranjna W/o Sovran Singh

326

54 327

Private

Agriculture

0.0191

Mirarani W/o Sanjay Singh,
Rati Ram S/o late Mitthulal,
Mrs. Nita Shakya D/o Shyam
Singh, Mrs. Savita Shakya W/o
Ravishanker Shakya, Mrs. Priti
Rajput W/o Rahul, Priya Yadav
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W/o Manoj Kumar Yadav, Anil
Kumar S/o Jogendra Singh,
Kripal Singh S/o Baburam
Prajapati

327

55

328

Private

Agriculture

0.0053

Nahar Singh S/o Lalaram,
Vedram S/o Nathulal, Sher
Singh S/o Ramesh Chandra,
Mrs. Rammurti S/o Nem Singh
328

56

329

Private

Agriculture

0.0048

Mrs. RamMurti S/o Nem Singh
329

57

330

Private

Agriculture

0.0052

Vedram S/o Late Natthulal,
Sher Singh S/o Rameshchandra,
Malikhan S/o Natthulal, Mrs.
Sushila Singh W/o Ramsevak
330

58

331

Private

Agriculture

0.0062

Rakshapal S/o Natthulal
331

59

333

Private

Aabadi
/Agriculture

0.0752

Pramod Kumar,Pravesh
Kumar,Roshan Kumar Rajput
S/o Lateral Sarwan Singh
333

60

334

Private

Agriculture

0.0277

Surjeet Singh S/o Vikrama Jeet,
Mrs. Akhilesh Mishra S/o
Anilkumar Mishra, Surjeet
Singh, Ajit S/o Vikrama Jeet,
Munni Devi W/o Vikramjeet
334

61

335

Government

Raasta

0.0189

Government of Uttaar Pradesh
335

62

337

Government

Nala baghar

0.0255

Government of Uttaar Pradesh
337

63

349

Government

Nala Baghar

0.006

Government of Uttaar Pradesh
349

Total

5.5359
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